Declaration of Assets and Liabilities

Year 2026

[. Privanka Kumari son/daughter/wife of Mr. l.alan Kumar Paswan aged 28 Years.

belonging to STENOGRAPHER & PRIVATE SECRETARY and presently working as Personal

Assistant. Bihar Legislative Assembly. Patna given herein below ™ the details of the asscts
__)'\f"\ (immovable. movable. bank balance. ete.) or mysclf. my spouse and dependants™ :
BN

A Details of movable assets
(Asscts in joint name indicating the extent of joint ownership will also have to be given)
'[ Sk Desceription Self | Spouse name (5) | Dependant-1 Dependant-2 | Dependant-3
| No. ‘
24930 |y [Cash Rs. 20.000/- |
13 2 ‘ZG
(ii) | Deposits in Rs. 10,000/~
Banks. Vinancial (approx)
; Institutions  And in SBI. Supaul
¢ Non-Banking Branch & 1.000 in
Financial RBank of India
{ Companics
(iii) | Bonds. |
Debentures and !
shares in |
. Companics
)
(iv) | Other financial PLI of Rs. 4750/~ & :
institutions. NSS.| Rs. 1775 & LIC of
Postal Savings. Rs. 2500/~ - : » » T
1.IC Policics. cle Per Annum as .
premium. i
; i
(v) | Motor Vehicles
(details of make.
ere.)
(vi) | Jewellery (give
details of weight
and valuce)
(vii)| Other assels.
such as values of]
claims / interests

Stock
listed

value in
non

Note: Value of Bonds / Sharcs / Debentures as per the latest market
IExchange in respect of listed companies and as per books in the case of
companics should be given.

# Dependent  here means
cmployee.

a person  substantially  dependent  on the income of the

|
}
|
|




1B

Details of Immaovable asscts

[Note: Properties in joint ownership indicating the extent of joint owncership  will

also have to be indicated |

SIL
No.

(i)

(1)

(1ii)

(iv)

(V)

(2)

SL
No.

(&)

Deseription Self

Agricultural Land

- Location (s)

- Survey number(s)

- Extent (Total
mcasurcment)

- Current market value

Non-Agricultural Land
- [.ocation (s)

- Survey number(s)

- Extent (Total-
measurement)

- Current market value

Buildings (Commercial
and residential)

- l.ocation (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

Houses / Apartments.
cfe.

- Location (s)

- Survey number(s)

- Fxtent (Total
measurement)

- Current market value

Other (such as
interest in property)

Spouse name | Dependant-1

(s)

| give hercin below the details of my liabilities / over
institutions and government dues:- }
[Note : Please give separate details for cach item]

Description

(i) Loans from Banks

(i) lL.oans from financial institutions

(iii) Government Dues:
{a) dues o departments dealing with
vovernment accommodation

(b dues to departments dealing with
supply of water

{¢) ducs to departments dealing with
supply of electricity

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Dependant-2 | Dependant-3

dues to public financial

Amonnt outstanding as
ONEL i Tars a3 essprrran




(d) ducs to departments dealing with
telephones

(¢) dues Lo departments dealing with
governments transport (including
aircraft and helicopters)

(1) Other dues. ifany

(hy | (i) Income Tax including surcharge
[Also indicate the assessment year
upto which Income Tax Return filed.
Give also Permancent Account
Number (PAN)]

(i) Wealth Tax |Also indicate the
assessment year upto which wealth
Tax return lited.]
(iii) Sales Tax [ Only in case of
proprictary business|
(iv) Property Tax
C Personal Detail

GPIF/CPF/PRAN No. -

FRI\N-l 10212851457

PAN- KPGPRATIOC

CGiender

F_j (M/F)

Date of Birth -

Lt]o

0

B i o] 90 Tg JODMMAY YY)

Class/Group s

[ PRRET 1 (AJBIC)

ITN()(.RAI’IIE R & PRIVA TE SECRETARY

Cadre -

(Full Name ¢.g. B.A.S. - Bihar Administrative Service.

B.S.S.:- Bihar Qcmuandl Servic

elc:)

[

Home District - 1

1 hereby declare

Place: Patna

Date: 13-02-2026.

SUPAUL

~ Name of Employee:

f,_,f:]

that the above details are true to the best of my knowledge and belief.

Yo
Signature: LMY OV

PRIVANKA KUMARI
Designation: PERSONAL ASSISTANT

Department: Bihar Legislative Assembly




